
FORM A
PUBTIC ANNOUNCEMENT

(Regulation 14 ofthe lnsolvency and Bankruptcy Board of lndia (Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOTDERS OF SIMPTlCIry FOODS AND BEVERAGES PRIVATE LIMITED

Notice is hereby given that M/s. SIMPIICITY FooDS AND BEVERAGES PRIVATE LIMITED has commenced voluntary
liquidation on 15 I 03 12025.

The stakeholders of SIMPHCITY FOODS AND BEVERAGES PRIVATE UMITED are hereby called upon to submit a proof
of their claims, on or before l4lffil2025 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit
the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: L710312025

Place: Bangalore

L NAME OF CORPORATE PERSON SIMPLICITY FOODS AND BEVERAGES PRIVATE LIMITED
2 DATE OF INCORPORATION OF CORPORATE PERSON 16lo7l1ee0
3 AUTHORITY UNDER WHICH CORPORATE PERSON IS

TNcoRPoRATED / REGTSTERE D

ROC-Bangalore

4 CORPORATE IDENTIW NUMBER / W
IDENTITY NUMBER OF CORPORATE PERSON

u5L224KA1 9 9 0 PTC 1 2 5 023

5 ADDRESS OF THE REGISTERED OFFICE AND
PRTNCTpAL OFFTCE (rF ANy) OF CORPORATE PERSON

402,4th Floor, HTC Aspire No.19 AIi Asker Road,
Bangalore, Karnataka, lndia, 560052

6 LIQUIDATION COMMENCEMENT DATE OF

CORPORATE PERSON

Lsl03l202s

7 NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE

NUMBER AND THE REGISTRATION NUMBER OF THE

LIQUIDATOR

Mr. Thirupal Gorige
Address: No. 87, 2nd floor, zL't cross,
7th main, N.S. Palya, BTM 2nd stage,
Ba nga lore-56 OO7 6,

Karnataka, lndia
Cell +91 94483 84064,
LL +91 80 7963 4233
Email : Sth i ru na I (&srnail.corn

lP Registration No. lBBl/l PA-002/lP-N000L5/20LG-
L7 /L0030 AFA valid upto 30-06-2025.

8 LAST DATE FOR SUBMISSION OF CLAIMS L41041202s

LIQIJIDATOR




